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OA No. 1654/93
New Delhi this the 2nri Ho - ,

Hon'hi ou . ' December, 1998
Hon'ble Sh^i ' ^®®"t>er (j)"i-i w. Sahu, Member (A)

Tajinder Singh

po E-22o'1ec?:r2'"
Ranchi-834 004
Bihar
(By Advocate: None.) Applicant

Versus

^on of India through

Secretary,
personnel,

Pensions,
New Delhi.

Chief Secretary,
otate of Tripura,
Civil secretariat.
Agartala.

S. Chief Secretary,

Bombay,

<By Advocate: Shrl R»- . ••••B^^PondentaProxy counsel for Shrl"
U.K. Aggarwal)

•ORDKR j

this O.A. applicant has sought a di
against the ^ direction

respondents to
notification dated IS, 2, g, , . "Pugned

f/ijinexure A—7 j j-i
-locates the applicant to th

"nnlpur-frlpura „ith a further dlrectl- t^
to start the so point roster fr

to allocate hln j ^ ®PPtioant and

cnnseouentlal henefu::' ^ """



I

X

ed on 5.8.91 and thereafter
as not been pursued nor anv anxiet- k

. • an.iet, been shown by the
appixicanfapplicant to get it d' ""

\ of earlier. !„
Circumstances. o . . .

1 earner. in the
ircumstances, the O A • .is dismissed for default and

v-» AWX t,

non-prosecution on the part of th^part ot the applicant.

(N. Sahu)
Member (A) (Ratan Parkash)

Member (J)


